‘1 TEM NO. 301( PH) COURT NO. 11 SECTI ON XVI

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO(s). 4101-4103 CF 2004

RADHESHYAM AJI TSARI A & ANR. Appel  ant (s)
VERSUS
BENGAL CHATKAL MAZDOOR UNI ON & ORS. Respondent (s)

(Wth appln(s) for permission to file lengthy list of dates and with prayer for interimrelie
f and office

report )

Wth

SLP(C) NO. 6257-6258 of 2004

(Wth prayer for interimrelief and office report)

Civil Appeal NO 5906 of 2004

(Wth prayer for interimrelief and office report)

G vil Appeal NO 5907 of 2004

(Wth appl n. (s) for exenption fromfiling c/c of the inpugned judgnent and with prayer for int
erim

relief)

Date: 10/05/2006 These Appeals were called on for hearing today.

CORAM :
HON BLE Dr. JUSTI CE AR LAKSHVANAN

HON BLE MR, JUSTI CE R V. RAVEENDRAN

For Appell ant(s)

M. Goodwi || | ndeevar, Adv.
M. MK Mchael, Adv.
M. Varinder Kumar Sharma, Adv.

For Respondent (s)



M. Chanchal Kumar Gangul i, Adv.

M. Goodwi |l |ndeevar, Adv.

M. Naresh Kumar, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

( Satish K. Yadav ) ( Phoolan Wati Arora )

Court Master Court Master



